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visited Moscow in October, 1972 for
turther talks on 1{echnical 1ssues
The matter 13 being persued No
agreement hag been concluded so
tar

L,OCKHELD CALIFORNIA

89 SHRI SITARAM KESRI: Will
the Mimister of TOURISM AND
CIVIL AVIATION be pleased to
state.

(a) whether 1t 15 a tact that the
lockneed Company of Calfornia
has oftered to dispose of the Boe-
ing 707s presently with India 1t
India agreed to purchase the ITis-
tar planes manutactured by the
Company, and

{(b41t so, the Government’s res-
ponse to the same”

THE MINISTER OF TOURISM
AND ClviL AVIATION (DR
KARAN SINGH): (a) No such pro-
posal has been recerved by Air-India.

COMPANY OF

(h) Does not arise,

Nasik DLOLALT WLECTRIC SUPPLY
COMPANY

90 SHRI M R VENKATARA-
MAN:

Will the Minister of COMPANY
AFBHALIR> be pleased to state.

(a) whether 1t 1s a tact that Gene-
ral Meetings ol the Nasik Deolal
Electric  Supply Company have not
been held for the last three vyears,

(b) 1t so, what action Govern-
ment have taken against the Direc-
tors ot the company for the wviola-
tion of the Company Law, and

(¢) if no action has been taken,
the reasons theretor?

THE MINISTER OF COMPANY
AFFAIRS (SHR! K V. RAGHU-
NATHA REDDY): (a) and (b) Pro-
secutions were launched against the
Companv and 1ts Ihrectors tor
mnter alia tallure to hold Annual
General meeting 1n the vears 1970
and 1Y71 bPor the vear 1969, piose-
cution was launched fo~ noi placing
the Balance Sheet and FProht & Loss

[RAJYA SABHA] -

to Questions 96

Accounts before the Annual General
Meeting and tor not hling 1t  with
the Registrar ot Companies,

{c) Does not arise,

SEIZURE OF FOREIGN CURRENCY AND
HasHISH AT Pavam

91 SHRI GANESHI LAL. CHAU-
DHARY: Will the Miumster of
FINANCE be pleased to state

(a) whether 1t 1s a fact that
toreign currency and hashish was
seized at Palam Airport on 12th
September. 1972 by the Security
Staft, and

(k) 1t so, what are the tacts of
the seizure?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHEI K R GANESH): (a) Yes
Sir The Security Staff at Palam
Aiiport rccovered loreign currency
and charas (hashish) trom two pas-
s~ngers who were leaving India on
12th Septemker, 1972.

(bj (1) Shri Rajinder Paul Oberoi
holding Indian Passport No J-290948
dated 22-5-1972 was found to be in
possession of a packet containing
foreign currency. The packet was
kept 1in the inner pocket of his coat.
Shr1  Rajinder Paul Oberor  was
handed over to the Customs staft
who seized the tollowing toreign
currency which was in the shape of

currency notes, traveller cheques,

bank dratts and cheques:
Steithing€ 530 00
USs $ . 8938754
D utsche Marks 3940-00
Trrench Franes 399000
Duteh Gulders 100-00
Japanese Yens 42000 00

In addition, some ncriminating do-
cuments were also seized. Shr
Rajinder Paul Oberor was arrested
by the Customs stafl

(11) Miss Susan Grossman an
American natiomal holding Ub
Passport No Z-1302252 was found to
be 1n possession ot 150 grams ot

charas (hashish) which was tied
around her thighs She was arrest-
ed.



